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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
SOUTHERN ZONE AT CHENNAL

0.A.No.4 of 2022
JAGANATHSAMY Petitioner
-Versus-
The Member Secretary,
Tamil Nadu Pollution Control Board,
& 7 - Others Respondents

REPORT FILED BY THE RESPONDENTS NO.2,3,4& 7

It is submitted that on behalf of the respondents as follows:-

1. Ttis submitted that vide order dated 18.4.2023 this Hon'ble Tribunal
directed the respondents herein to file consumption details of the 8"
respondent Service connection No.0331001 1346.

2. It is submitted that 8" respondent submitted additional load application
through TANGEDCO online portal for the load of 51KW over and above
the existing sanctioned load of 61KW and paid necessary charges/Fee
through online with valid pollution control board order no:200 513 433 54
53 DT 02.09.2020 . The pollution control board order was valid upto
31.03.2022. Hence the additional load was effected on 02.09.2021 to the
8™ respondent. Therefore, Now sanctioned load for the SC No is 112KW.

3. Ttis submitted that details of units consumed by the 8" Respondent and
its consumption is enclosed herewith this memo and the same may be
taken on record.

4. Hence it is most humbly prayed that this Hon'ble Tribunal may be pleased
to record this Report and thus render justice.

Y
Dated at Chennai this the 23 day of May 2023

Respondent No.5
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Application Tracking
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Report o

Frasent Status

Service Connection Effected

And Application Closed. Consumer Number Assigned -

~——________ hpplication Details -
Ack. No. I Date

_ d With Applicatien.
280555 Photo and Latest Documents Receive -
\ -05- (=" hoto and L2058 °

3 ~__|200033100521374 / 28-05-2021 EILE ANNEXURE | (Self Declaration £orrm)
AppIn. No. Registered Date 3100521374 / 28-05-2021 o AT e
Appin. Received At Web Poral o mwﬁb“m

- == — ", e i y -

Nature of Application Industnal-Services-Addiional Loag Registration Process - - -
Existing Consumer No.. 310011346 ' 28-05-2021/Acknowledgement Issued And Registration Charges
P e ~_|Demand Raised. Pending For Regjstration Fee Payment.
Name S.VIGNESH _ ] o 29-05.2021 "PPlication Registered. Pending For Verification Of
SBilling Address Sf No 531/2a, Myvadi _____ |Documents And Dues If Any !
P s e - Verification Process |
Supply Address Sf No 531/2a, Myvadi — L ——— ]
- —— 2 . Application Verified And Charges Paid. Pending For Site |
:"b"%';_"‘_k_;,* o 984200228_87 _ o 01-06-2021 Inspection From Concemed Office _

-mail | P T A A AR ————— -
= _ e . Application Verified And EMD/Reg. Charges Demand
Gi‘:-NOL[—Eanleorﬂi“is e — 01-06 2021Ba|53d. Pending For p.a)’['_‘e”,t,‘h, — B B
Applied Load in KW Phase  [51.0 KW/ 3 Phase ) Inspection Process :

—_ - e Conn. Load - 51
: e N

o . |LN3B-ndustries - Non Metro Site Inspection Tarf - LN3B-INDUSTRIES -
Type [ Welding Status lc T Service/No Welding o _ Completed. Estimate  NON METRO ‘
Consumer Category ]Others N 01-06-2021|Preparation And ‘Supply Type - OverHead / POLE ‘

I . . ) o ) Sanction Under ‘Supply Distance - 10 Feet ‘

Ownership of Premises Owner Process.. [Extension Type - Major 1
Type of Building ”1 ) ’ .2 - ‘J ) Distribution - 011-Krishnaguram
Wiring Completion Date o e Esti Process ——————

Applisation Tracking Collection Detaits Network Extension g?r”i‘ f\ég.2114 626/E1/008/21 22
Receipt No / Collecte . i i i
ecelpcogem:dt::mci Date/ Account Description Am;‘al:t in o Estimate Sanctioned Sanc Ot - 14-05-21
—— 1 | Rs | 14-06-2021 And Demand For IEefUdumaleat
6941-Cgst 15 75/ Charges Raised Sanc. By - EE/Ee/Usumalpet
Tsazs'g‘s?*‘* [ 1595/ " y Sanc_Gross / Nett Values
=2 | 19./5M Pending For Payment. | 827210 / Rs.392270
(47603-Emd For Industrial | o __ Rs827210/Rs392270
Scs d Network Extension |
47604-Meter Caution —-5(;7 14-06-2021 Estimate Charges Paid.
PGCAXI354557132 / Deposit e Work Under Progress. |~ .
28-05-2021 / Rs 62307/ 55101-Development 51000/ The Service Connection
Charges i 02-09-2021 EStimate Forwarded For
61907-TestingFees | 75/, Sanction By the
61962-Registration Cum 100/ Concerned Officer L
Processing Charges el Extn_Work Completion Date |
2948 RoundngOf | &/ 02-09-2021 i
146941-Cgst 6.75/ Service Connection Sanc. No. : 14 626/E1/008/21 22 [
46942-Sgst 6.75/1 Estimate Sanctioned ’DT 14.06 21 SCL 45 |
47604-Meter Caution | Do 02-09-2021/And Demand For Sanc. Dt. : 02-09-21 |
E’GCAXU359104??W Deposit 2500/ Charges Raised. |Sanc. By : AEE/iAee |
7-06-2021/ Rs 24089/- 61907-Testing Fees 75/ Pending For Payment. /Madathukulam |
61955-Estimale Charges | 21500/ Sanc_Gross / Nett Values - ‘
62948-Rounding Off 5/ TN —— _Rs1000/Rs.t000 |
Service Connection ‘ i
Estimate Charges Paid
02:09-2021 Pending For Service |
Effect. - - B |
Service Effect Process ‘ - '
Service Connection |
Effected And Application ronsiraE s {1946 |
02-09-2021 Closed. Consumer Consumer No:31001134€ ‘
Number Assigned -
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